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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI
ORIGINAL APPLICATION NO. 1090 OF 2021

IN THE MATTER OF:

MADHUBAN BAPUDHAM WELFARE SOCIETY ... APPLICANT
VERSUS
NAGAR NIGAM GHAZIABAD & ORS. ..RESPONDENTS

AFFIDAVIT ON BEHALF OF GHAZIABAD NAGAR NIGAM

MOST RESPECTFULLY SHOWETH:

|, Vikramaditya SAingh Malik, S/o Yudhvir Singh Malik, aged about 35 yéars,

Commissioner of Ghaziabad Nagar Nigam, presently in New Delhi and do

hereby solemnly affirm and declare as under:

1. | am the Municipal Commissioner of Ghaziabad Nagar Nigam and fully
conversant with the facts and circumstances of the present case and
therefore competent to sign and depose ‘the present Affidavit.

2. The present affidavit is filed in compliance of the order dated 27.08 2024
passed by this Hon’ble Tribunal.

3. With regard to the allegations raised with respect to the dumping of solid
waste on the land where a functional 56 MLD STP is situated, the

Y )g\swerlng Respondent submits that it was constrained to temporarily
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work of moving the entire solid waste accumulated at the said tempotary
site is already given to M/s Geron Engineering and is underway. -

4. It is most humbly submitted that vide letter dated 27.11.2024,§the
Answering Respondent has informed theDistrict Magistrate, Ghaziabad,
Secretary, Ghaziabad Development Authority, and Chief Environment
Officer, U.P. Pollution Control Board about the waste disposal action plan
which under progress along with photographs of the progress, the key
points of which are as below

. Approximately 61,000 metric tons of waste has accumulated at the’
Site in question owing to complete closure of road access to the
processmg site owing to the Kanwar yatra.

ii. Out of the said waste, 29,287 metric.tons has already been lifted and
shifted to the Bhikanpur processing site and the remaining balance is
31,713 metric tons.

iii. The remaining waste is expected to be shifted and disposed of by
January 2025. |

iv. Utilization of Land Post Waste Disposal:The cleared land (400-500
Square meters) is being prepared for plantation and greening

activities

/ oo . of ietter dated 27.11.2024 sent by the Commissmner of
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i [ . Gﬁa&iabad Naigar Nigam to District magistrate, Ghaziabad, Secretary,
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Ghaziabad DevelopmenttAuthority, and Chief Environment Officer, U.P.

Pollution Control Board is marked and annexed herewith as ANNEXURE_

A.

S. In view of the submissions made, the Respondent No. 1 states that the
waste management work and removing the same from the site in
question is under progress, |

6. | state that everything stated above has been stated by me in my official
capacity based on and derived from the official records maintained by

the Ghaziabad Nagar Nigam in the official capacity and | state that

nothing material has been concealed there from. INA .‘
‘ JAl
S DEPONENT
W
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) Q\c VER-LFICATION
S Con e 3pd 3 DEC 1004
\{g;;’ﬂed at New Delhi on this 3r day of December, 2024, that the
contents of the above affidavit from paragraphs 1 to 6 are believed

to be true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

0 3 DEC 2024 /@
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OFFICE OF THE MUNICIPAL COMMISSIONER, GHAZIABAD MUNICIPAL CORPORATION

FWIN: 0120-2790425, 2713580 _ §-3@: gzb.nagar.nigam@gmail.com
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1. wiae A B SRE NRRIT wEe, gy wEE WS 76 g @ B, R i Sl scafl o sRne
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Madhuban Bapudham Report
Waste Lifted
Sr. Qty of Waste Balance
No. Year {in MT) #:':m (in MT) Remark
1 2023 40000 :
2 2024 21000 s G Will be Completed by January 2025
Total 61000 29287 31713
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